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 Notifications  under  Railways  Act,
 1989  and  Annual  Report  of  and  Re-
 view  on  the  Working  of  Container
 Corporation  of  India  Ltd.,  New  Delhi

 for  1989-90

 [Translation]

 THE  MINISTER  OF  RAILWAYS
 (SHRI  JANESHWAR  MISHRA):
 On  behalf  of  Shri  Bhakta  Charan  Das,

 1  beg  to  lay  on  the  Table:---

 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  Eng-
 lish  versions)  under  _  section
 199  of  the  Railways  Act,
 1989:—

 (i)  The  Railwavs  Red  Tariff
 (Amendment)  Rules,  1990
 published  in  Notilication
 No.  GS.R.  947(E)  in
 Gazette  of  India  dated  the
 14th  December,  1990.

 (ii)  The  Railways  Red  Tariff
 (Amendment)  Rules,  1991
 published  in  Notification
 No.  G.S.R.  14(E)  म  Ga-
 zette  of  India  dated  the
 8th  January,  1991.

 [Placed  in  Library.  See  No.
 2198/91]

 (2)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-
 sions)  under  sub-section  (1)  of
 section  619A  of  the  Companies
 Act,  1956:—

 ह)  Review  by  the  Government
 on  the  working  of  the  Con-
 tainer  Corporation  of  India
 Limited,  New  Delhi,  for
 the  year  1989-90.

 (ii)  Annual  Report  of  the  Con-
 tainer  Corporation  of  India
 Limited,  New  Delhi,  for
 the  year  1989-90  along
 with  Audited  Accounts
 and  Comments  of  the  Com-
 ptroller  and  Auditor  Ge-
 neral  thereon.

 [Placed  in  Library.  See  No.  LT-
 2197/90]

 LT-

 Demands  for  Suppl.  28
 Grants  (Punjab),  1990-9]

 14.34  hrs.
 PETITION

 Demands  and  Grievaaces  of  Female
 Anganwadi  Workmen  Employed  onder

 the  Integrated  Child  Development
 Schenie

 [English]

 SHRIMATI  MALINI  BHATTA-
 CHARYA  (Jadavpur):  1  beg  to  pre-
 sent  a  petition  signed  by  Ms.  Neelima
 Maitra  and  other  female  Anganwadi
 Workmen  employed  under  the  Inte-
 grated  Child  Development  Scheme  re-
 garding  demands  and  _  giievances  of
 female  Anganwadi  Workmen  employ-
 ed  under  the  said  Scheme.

 [Placed  in  Library.  See  No.  LT—-
 2198/91]

 14.344  brs.

 PUNJAB  BUDGET,  1991-92

 [English]
 THE  MINISTER  OF  FINANCE

 (SHRI  YASHWANT  SINHA):  I  beg
 tO  present  a  statement  of  estimated
 receipts  and  expenditure  of  the  State
 of  Punjab  for  the  year  1991-92.

 [Placed  in  Library.  See  No.
 2199/91]

 LT-

 14.35  hrs.

 DEMANDS  FOR  SUPPLEMENT-
 ARY  GRANTS  (PUNJAB),  1990-91

 [English]

 THE  MINISTER  OF  FINANCE
 (SHRI  YASHWANT  SINHA):  I  beg
 to  present  a  _  statement  (Hindi
 and  English  versions)  showing  the
 Demands  for  Supplementary  Grants
 in  respect  of  the  State  of  Punjab  for
 1990-91.

 [Placed  in  Library.  See  No.
 2200/91]

 LT-


